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following Notificationg (Hindi and
English vergions) under sub-section
(2) of section 148 of the De]ln Police
Act, 1978:—

(i) Notification No, F. 10/16/80-
Home (P) Estt., published in Delhi
Gazette dateq the 14th August, 1980
making certain amendments to the
Punjab Police Rules, 1934 in their
application to the Union Territory
of Delhi.

(ii) Notification No. F. 10/35/73-

Home (P) Estt. published in Delhi
Gazette dated the 14th August, 1980
making certain amendment to the
Punjab Police Rules, 1934 in their
application to the Union Terrltory
of Delhi. Y |

(iii) The Delhi Prohibition of
burning or discharging fire-arms in
public places Regulations, 1980, pub-
lished in Notification No. 2615/Spl.
Cell PHQ in Delhj Gazette dated the
8th September, 1980.

(iv) Notification No. F. 5(134)/
78-Home (P) Estt. publisheg in
Delhj Gazette dated the 14th August.
1980 authorising the Commissioner
of Police, Delhi to exercise the
powers and discharge functiong of
District Magistrate under the Sarais
Act, 1867,

(v) Notification No. F. 3/184/80-
Home (P) Estt. published in Delhi
Gazette dateq the 11th September,
1980 making certain amendment in
the Punjab Police Rules, 1934.

(vi) The Delhi Prohibition of
Being Armed Regulations 1980, pub-
lisheq in Notification No. 3583/Spl.
Cell in Delhi Gazette dated the 14th
November. 1980. [Placed in Library.
See No, LT-1537/80].

ANNUAL ACCOUNTS OF EMPLOYEES
PROVIDENT FUND ORGANISATION FOR
1977-78 AND A STATEMENT

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI P.
VENKATA REDDY): I beg to lay on
the Table:—

(l) A coﬁy of the Annual Ac-
eounts (Hindi and English versions)
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of the Employeesg Provident Fund
Organisation for the year 1977-78
together with Audit Report thereon.

(2) A statement (Hindi and Eng-
lish versions) showing reasong for
delay in laying the above documents.
[Placed in Library. See No, LT-1538/
80].

STATEMENT OF PUBLIC AC-
COUNTS COMMITTEE

SHRI CHANDRAJIT YADAV: (Az-
amgrah): I beg to lay on the Table a
statement (Hindi and English ver-
sions) showing Action Taken by Gov-
ernment on the recommendations con-
tained in Chapter I and final replies in
respect of Chapter V of Hundred and
forty-second Report (Sixth Lok
Sabha) on Direct Taxes.

12.08 hrs.

MESSAGE FROM RAJYA SABHA
SECRETARY: Sir, I have to report
the following message received from
the Secretary-Genera] of Rajya
Sabha: —

“In accordance with the provisiong
of rule 127 of the Rules of Proce-
dure and Conduct of Business in
the Rajya Sabha, I am directed ¢
inform the Lok Sabha that the
Rajya Sabha at its sitting held on
the 8th December, 1980, agreed
without any amendment to the
Monopolies and Restrictive Trade
Practiceg (Amendment) Bill. 19880,
which was passed by the Lok Sabha
at its sitting held on the 1st Liecem-
ber, 1980.”

12.10 hrs.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC IMPOR-
TANCE

Cur IN WHEAT ALLOTMENT TO U-rrm
PRADESH

SHRI ZAINUL BASHER (Ghazi-
pur): Sir, I call the attention of the
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Minister of Agriculture to the follow-
ing matter of urgent public impor-
tance and I request that he may make
a statement thereon:—

“The situation arising out of the
drastic cut in the monthly quota of
wheat for distribution in Uttar Par-
desh.”

THE MINISTER OF AGRICUL-
TURE AND RURAL RECONSTRUC-
TION AND IRRIGATION (SHRI
BIRENDRA SINGH RAO): During
the years 1978 1979 ang upto the
month of June in the current year
wheat was allotteg to U.P. for Public
Distribution System in quantities de-
manded by the State Government. For
the months of July and August, 1980
against a demand of 1.50 lakh tonnes
<ach, allotments of one lakh tonnes
for the month of July and 50,000 tonnes
for the month of August were made,
During September, October and
November the State Government plac-
ed their demand at one lakh tonnes
per month while the allotment that
could be made wag 050,000 tonnég for
September and 35,000 tonnes each. for
October and November, For the cur-
rent month against the demand of
70000 tonnes, allotment has been
made of 35.000 tonnes.

Owing to heavy drawal on the food
reserves on account of the drought
conditions that prevaileq throughout
the country last year and even during
the current year till the onset of the
monsoon, as well ag under the Food
for Work Programme, the stocks of
foodgrain reserves with the Govern-
ment agencies have come down from
the level of 18.88 million tonnes on
1st November. 1979 to 11.94 million
tonnes on 1st November, 1980, The
wheat stocky have come down consi-
derably. Taking the stock pesition
ang the monthly off take into account
it has become necessary to exercise
 redtraint on the duantum of issties of

wheat. Hence it has been considered
necessaty to conserve wheat stocks
by cationalising the allotments and
bring allotments near about the level
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of offtake go that the distortion in the"
allotment of wheat could be rectified.

The population in Uttar Pradesh
consumes both wheat and rice and the
State Government have repeatedly
been informeg that the reduction in
wheat allotment ig being made up in
rice, As against their demand of
50,000 tonneg of rice for the current
month the Central Government have
allotted one lakh tonnes of rice.

SHRI ZAINUL BASHER: Mr. Spea-
ker, Sir. the hon. Minister’s statement
shows that he has given only 35,000
tonnes of wheat in the month of
November this year and 50,000 tonnes
of wheat in the month of October,
1080. whereas the fact jg that in the
month of October too he has allotted
and he has given only 35,000 tonnes.
The figure which I have received from
U.P. Government ig like this: The
allotment in January, 1980 ig 90 thou-
sand metric tonnes. February; 90,000.
March 1 lakh, April 90,000; May
70.000; June 70,000; July 80.000; August
90,000; September 70,000; October
35.000; November, 35000. In his
statement the Minister is telling us
that due to drought, the wheat avail-
abjlity was very poor, the procure-
ment was very much less, therefore
he ig effecting a drastic cut. Wea all
know that in the first half of the year
the prices are low., The availability
of foodgraing including wheat s
plenty. But in the second half of the
year the prices of foodgrains are hav-
ing an ubhward tendency to rise and the
availability of wheat ang other food-
graing is Jow. In this situation you
can well imagine how U.P, which was
receiving 70000 to 1 lakh tonnes of
wheat, can manage without wheat.
The fair price shops are running
without wheat. . I have been inform-
ed that in Agra. Barsjlly and Meerut
divisiong of western UP, the UP Gov-
ernment has stoppéd the Gistribution
of wheat to tha fsiy price thops. It
is the tase fn Moradubbd also. Moth<
dabad was includeg in Bareilly divis
sion, now it ijs a new division in these
four divisiong of w U.P. the fair
price ghops are not getting wheat. In
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the eastern U.P. too, 10 kilo of quota. g

of whea‘t has been reduced to only 4
Kilo, 10 Kilo was available to the
fair price shops earlier. but now peo-
ple are getting only 4 Kilos. UP Gov-
ernment has to supply 9,000 tonnes
of wheat to hil] areas. They cannot
make any cut in this 9,000 tonnes. It
ig because in these hilly regions wheat
ig not produced ag the private traders
are not taking wheat to that area
due to transport difficulties. How
can they live on 26,000 tonnes of wheat
for the whole of U.P. with more than
20 crores of people? What will hap-
pen? You can well imagine the situa-
tion. The latest figure is this: prices
are ranging between Rs. 1/85 per kilo
to Rs. 2725 per Kilo, They are going
high, the trend is high. The hoz.
Minister is telling us that U.P. con-
sumes wheat gg well as rice. he has
been kind enough to increase the
allotment of rice: he hopes that U.P.
will consume rice insteag of wheat.
The Minister is our neighbour, He
belongs to Haryana, He knows this
very well. Very little population of
eastern U.P, consumes rice. The peo-
ple in hilly region, in western UP and
Central U.P. all take wheat. They
don’t take rice. Only some little
population of eastern UP take rice.
Minister knows it very well. So, in
this situation, food riots in U.P. cannot
be ruled out. They have occurred in
the past. That wag in 1967 when UP,
" was passing through a gevere drought.
Fooq riot can occur in that place if
wheat is not made available.  Sir,
there is a possxbill‘ty of starvatmn
deaths because very soon wheat will
not pe.available in the State and there
will bé nething ‘to eat ang then the
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veople will suffer. Recently Uttar
radesh has faced a serious drought
s:tuatmn and the production of food-

"graing in U.P, has been very very low.

12.21 hrs.

[M&. DEPUTY-SPEAKER in the Chair]

Moreover the movement of wheat
from other States to U.P. is much Jess,
The Central Government js not allow-
ing a ban being imposeq by the U.P.
Government on the movement of
wheat from U.P. to other States.
Therefore, wheat is moving in a very
large quantity out of the State day by
day and the prices of foodgraing are
increasing day by day. The people
of UP. are facing a great hardship
What can they do under these cir-
cumstances? What will they have to
eat during th€ next 4 months? Tn
Uttay Pradesh. g large number of
farmers are small farmerg and margi-
nal farmers. At least they should
have somé foodgraing to eat and werk
in the fields. The meagre stock of
foodgrains of these farmersg had al-
ready exhausted and for tne rest of
the 4 months they will have to pur-
chase foodgraing from the market. I
do not know whether the hon. Minis-
ter is aware of the situation in which
Uttar Pradesh is placed at present.

In fact, wheat weg available to the
poor people because of the food for
work programme. The allocation of
foodgrains under the food for work
programme has also been drastically
cut. There was also & provision for
cash payment under this programme.
Now that the aliocation has been dras--
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tically cut. I wonder how the poor peo-
ple will manage themselves for the
coming montas. Through you, Sir, I
can only appeal to the Government
that in the light of my
statement, the Minister will
kindly, consider allotment of more
wheat to UP. The Government is
aware of the fact that the food stock
is dwindling due to the drought condi-
tions. Why was economy not effected
from the very beginning? Why has
drastic cut been imposeq in the latter
half of the year? 1f some econumy
had bzen eftecteq from the very
beginning. when the availability of
foodgraing in the market wag suffi-
cient, it would have been easier to
grapple with the present situation.
Moreover, the trend in prices of fond-
grains would not have been unstable.

Sir, in the month of May, the allut-
ment was 70,000 tonnes. in the month
of June, the allotment wag 70.000
tonnes in the month of July, it was
80,000 tonnes and in the month  of
August. it was 90,000 tonnes, Hag the
economy been effected right from th:
very beginning and not in the latter
half of the year, at least the present
serious crisis would have been averted
to a great extent. I would like 1o
know from the hon. Minister why this
kind of step has not heen taken at the
beginning itself. Now. in U.P. wheat
ig not availahle in the f2ir price shon:
and the price of wheat is also increas-
ine day bv day. T hope the non,
WMiniter would realise the situation
in which Uttar Pradesh hag been
vlacedq at the moment. 1 wovld Vike
tn know whether in view of these
facts, the hon Minister is going to
increase the quota allotment of wheat
to U.P. in this month and the next
four months.

SHRT BTRENDRA SINGH RAO. As
the hon. Member himself knows and
has agreed, it was on account of the
‘heavy off-take of wheat as also rice

DECEMBER 10, 1980

ﬁllomeﬂt to 284 |
U.P. (CA)

on account of drought for use under -
the Food-for-Work programume, that
our foodgraing stocks have depleted

to a very low level and there is need

to effect economy in-the distribution

of wheat and we have to conserve our
stocks. But there should be po ap-

prehension in the mind of the hon.
Member that the Government will

allow ithe situation to reach a stage
wiwre food riois could take place. We
liuve gonce through one of the worst

droughts of the century last year and
we aid not allow that situation to arise
even during that difficull period. We
are fully conscioug of the needs of the
people and we ~hall see to it that food-
grains are supplied wherever they are
needeg and to the extent that they
ave required. '

Tn the case of U.P. we have mad2
allotments for public distribution as
aler for the flour mills on the basis of
cencsumption during  the past  two
years. U.P’s off-take under the pub-
lic distribution system during the
last twn year- wag ahout the same as
tha ~uzntit,, that we have now allot-
ted to them. For the public distribu-
tion svetern, in 1979 U.P. was allotted
about 395.000 tonnes of wheat and
that comeg to about 32,000 tonnes per
month on an average and now we
hava ctarted alloting them for the
1ast three months 35.000 tonnes per
mnnth, that is 3.000 tonnes more
than what thev have been consum-
ing in the public distribution system
during the last year. Similarly, for
flour mills also. we have made allot-
ments keening in view their off-take
for the flour mills during the past
vear. We have reduced allocations
because we feel that we cannot af-
ford to be over-liberal now with our
remaining food stocks and they have
got to live with what the Government
of India can make available to them,

There is another point which T
wonld like to stress. UP. has one of
the richest soils in the country; UP.
also has the largest irrigated a-ea
in the country compared to any other
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State and U.P. is also a wheat pro.-
ducing State, UP.s estimated pro-
yduction of wheat in the year was
one crore tonnes as compared to
about 78 lakh tonnes in Punjab and
abeut 33 lakh  tonnes in Haryana
during the last crop. In Punjab, out
of a total estimated production of 78.6
Jakh  tonnes, the FCI and other
agencies were able to  procure 42.7
lakh tonnes for the Central pool, that
is over 50 per cent of the total pro-
duction was procured for the national
food and in Haryana out of an esti-
mated production of 33 lakh tonnes,
we could procure 11.5 lakh tonnes,
but I am very sorry to remark that
in the case of U P. out of an estimat-
ed production of 96 lakh tonnes, the
total procurement was 5 lakh and a
few thousand tonnes. There has thus
been no procurement in U.P. That
means the wheat produced by far-
mers was with the farmers for con-
sumption locally. There are a very
new regulated markets in U.P. and
that is why, we cannot eflecively
procure wheat and rice also in U.P.
We presume that there are sufficient
stocks of foodgrains in U.P. and peo-
ple should make use of them and
not depend upon Central Pool to
which the State gives very little.
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But here don’t come into what the

' U.P. Government ig officially talking

to us and what we are thinking

about it,

(Interruptions)

SHRI CHANDRA SHEKHAR
(Ballia): What is the Minister talk-
ing? Is the Minister in his sdhses?

SHRI BIRENDRA SINGH RAO: I
am in my senses.

SHRI CHANDRA SHEKAR: It is
not a party affair. He is making a
statement  which will increase the
price of wheat tomorrow in the mar-
ket, At least he should feel what he
is speaking. He is talking herz and
instigating people to raise the prices.
(Interruptions).

SHRI BIRENDRA SINGH RAO: If
you have got no sense to understand
me I am not going to put sense into
yvour head. (Interruptions).

SHRI CHANDRA SHEKHAR: The
Minister does not know what he is
talking. The Minister should know
what he is speaking. (Interruptions).

SHRI BIRENDRA SINGH RAO: I
know what I am speaking. (Interrup-
tions) What is he talking about? (In-
terruptions) What is he objecting to?

MR. DEPUTY SPEAKER: You
please reply to him. (Interruptions).

SHRI CHANDRA SHEKHAR: _You
have lost your sense of proportion.

SHRI BIRENDRA SING RAO: My
sense of proportion is perfectly sound.
You seem to have lost your balance.

MR. DEPUTY SPEAKER: Please
reply to him. (Interruptions).

SHRI CHANDRA SHEKHAR: ...
sense of proportion. You know what
you are talking about.

'MR. DEPUTY SPEAKER: . You
should not interrupt the calling ate
tention, :(Interruptions). o
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'SHRI ' BIRENDRA SINGH RAO:
You are not the Food Minister of
this country.  (Interruptions) I have
some responsibility in the matter.

MR. DEPUTY SPEAKER: Mr.
Chandra Shekhar, you have got up.
You are not expected to...(Inter-
ruptions).

SHRI CHANDRA SHEKHAR: The
hon, Minister of Food is making a
statement which is going to increase
the priceg of food. (Interruptions).

MR. DEPUTY SPEAKER: You
have made your point. It is all right.

(Interruptions).

- SHRI CHANDRA SHEKHAR: It
you want to create a trouble, (Inter-
ruptions).

SHRI BIRENDRA SINGH RAO:
That is what I am objecting to that
this question should not have come
before the House, in my view. (In-
terruptions).

MR, DEPUTY SPEAKER: I have
asked him to sit down. (interrup-
tions) Shri Ramavatar Shastri. please

. .Order, order please.

SHRI BIRENDRA SINGH RAO: In
my humble view, the less we talk
about this matter the better it is. But
the hon. members want to probe into
everything and they want to know
more and more; and I am requesting
them again and again that it is on a
fair basis, it is on an equitable basis
that we are distributing whatever
stock we have got; and we are keep-

ing a watch over this situation. But,

as I said, in the case of Punjab and
Haryana we have made mno special
concession although they deserve spe-
cial concession.... (Interruptions)
because they can contribute upto 53
per cent of their product towards....
(Interruptions). :

MR. DEPUTY-SPEAKER: Next
item—Report of Committee on Pri-
‘vate Members' Bills and Resolutions.
8Shri Mahavir Prasad. (Interruptions)

I have gdnetothenextim Tam
not permitting yow. I have called Mr.
Mahavir Prasad. '

L

COMMITTEE ON PRIVATE MEM-.
BERS BILLS AND RESOLUTIONS
TWELFTH REPORT

SHRI MAHABIR PRASAD (Bans-
gaon): I beg to present the Twelfth
Report of the Committee on Private
Members’ Bills and Resolutions. '

PUBLIC ACCOUNTS COMMITTEE

TWENTY-SEVENTy; AND TWENTY-NINTH

REPORTS

SHRI  CHANDRAJIT YADAV
(Azamgarh): 1 beg to present the
following Reports (Hindi and English
versions) of the Public Accounts Com-
mittee:

(1) Twenty-seventh Report relat-
ing to Union Excise Duties,

(2) Twenty-ninth Report on Action
Taken by Government on the recom-
mendations contained in the Hundred -
and ninth Report (Sixth Lok Sabha)
relating to the Ministry of Defence.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

SECOND REPORT

SHRI DARUR PULLAIAH (Anan-
tapur): I beg to present the
Second Report (Hindi and English
versions) of the Committee on Pub.
lic Undertakings on Action Taken by -
Government on the recommendations
contained in the Fifty-fifth Report of
the Committee on Public Undertak-
ings (Sixth Lok Sabha) on Appoint-
ment of Amhtors in Government
Companies. :



